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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 1953 OF 2006

NATI ONAL THERVAL PWOER CORPN. LTD. Appel I ant (s)
VERSUS
S| EMENS ATKElI NGESELLSCHAFT Respondent ( s)

(Wth office report )

Date: 15/11/2006 This Appeal was nentioned today.

CORAM :
HON BLE MR JUSTI CE H. K. SEMA
HON BLE MR JUSTI CE P. K. BALASUBRANMANYAN
For Appellant(s) M. GE Vahanvati, SG (mentioned by)
M. Subranoni um Prasad, Adv.
For Respondent (s) M. Amt Dhingra, Adv.

M. Rahul Prasanna Dave, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

List this matter on 23.11. 2006.

( PAVAN KUMVAR)

( ANAND SI NGH)
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